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by the di1!ereDt coke plants 
from time to time; 

(ii) to suggeat f~ and reaaouable 
prices which the producers 
may char,e; 

(iii) to enaure that priority con-
sumers get adequate IUPPIy 
of By-product Hard Coke; and 

(Iv) to consider any problema of 
distribution arioln, a8 a con-
sequence C1f decontrol and 
reach satisfactory arranse-
ments in regard to them. 

PrIce of Surglcsl Catgnts 

88'1. Shrl Murll MaDOhar: Will the 
Minister of Commeree 'be pleased to 
Itate: 

(a) whether the Tariff Commission 
held an enquiry into the price struc-
ture of the surgical catguts; 

(b) if so, the result of the enquiry; 
and 

(C) the total production of the 
catguts during the year 1965? 

TIle Mlnillter of COIIIIIHlrce (Sbrl 
Manabhal Shah): (a) Yes. Sir. 

(b) Tariff Commission's Report is 
still awaited. 

(c) Total production of catguts dur-
Ing 1965 was 215,119 dozen tubu. 
This llgure include. catguts-Plain, 
chromic and needled Sutures of vari-
ous size. and speciftcatloDs. 
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OroomdDat Crop 

880. Sbrl Labtaa C1Ia1lllhr7: 
Sbrl Jtameabwar Tuatla: 
ShrI IIImataIIlgb: 

Will the Minister of Industry be 
pleased to state: 

(a) whether it is a fact that the 
prodUction of groundnyt has declin-
ed conSiderably this year; and 

(b) if BO, the elrect it will have on 
the oil Industry? 

Tbe Minister of Indaatr, (Shrt D. 
SaDjlva"a): (a) Yes, Sir. The pro-
duction of groundnut durlng 11185-58 
I. eXP<!<'ted to be lower by alI-25 per 
cent than that in 1964-65. 

(b) It will reduce proportionately 
the aVllilability of the Groundnut oiL 

HI. 8brl 8h1v Chana Mallaar: WiD 
the MinistN or &oelal Welrare bp 
pleased to stale: 

(a) whether it i. a fact that ''Ban-
Jara" community of Rajasthan I. pr0-
POsed to be includeel In the calelOr)' 
of scheduled tribes; 

(b) whelber Government propose 
to brine a bill before ParUament to 
this dect; and 

(e) if BO, when ... el what lnterllll 
aelmlnistraUve relief I. propoaed to 
be .iven for the uplift of this C!GIII-
munlty? 

The Depat, ........ CIae .,.,art-
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whole question of revision of lists of 
Scheduled Caste. and Scheduled Tribes 
is under consideration and a consolidat-
ed Bill will be introduced in Parlia-
ment after decisions are taken in all 
cases. No interim administrative re-
lie!' to any comnlunity Is contemplat-
ed at this stage. 

Talalmannar-DbanWlbllodl Ferry 
Servlee 

19Z. Dr. P. Srinly ..... : 
Shrl Pal'lUllUiftll: 

Will the Minister of Railway. be 
pleased to state: 

(a) whether there i. any proposal 
to start Talaimanar-Dhanuskodt 
Ferry sl'rvice for passengers; and 

(b) if so, the date on which it I. 
going to be started and the detail. 
th4!'reof? 

The Minister of State in the MiDIa-
try of BaJlway. (Dr. Ram Subhar 
Sinlh): (a) and (b). There is no pro-
posal to resume the ferry service bet-
ween Dhanushkodi ond Talaimannar 
by the Railways. The Union Ministry 
of Tran:o:port, which contemplate!f; a 
fCITy scrv;ce in the are3 shortly. have 
not fixed any date for eommencement 
of 'the proposed service. 
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Tlckletl .. T .... el 

894. Sbrl Yashpal Sinlh: 
Dr. IIuD MalMlar lAbla, 
8brl 1IaI:aa1Il1, 
Shrl Barrl: 

Will the Minloter of .. 01"'''8 be 
pleased to state: 

(a) whether it is a fact that the 
tickeUes. travel i. on the increase 
especially amoni students on the 
trains touching Delhi Junction; 

(b) the number of persons held 
travelling without tickets durini the 
last one year; 

(c) the fines recovered from them; 
and 

(d) th" special steps taken by Gov-
ernment to eradicate completely the 
("viI o'f ticketl~s travel? 

The Minister of State iD the MinIs-
try of Railways (Dr. Ram Subhar 
Slnlrb): (a) Figures relating to Ticket-
less travel among stUdents are not 
maintained separately. Taking Delhi 
Division as a whole, there has been 
no inrrr[tse in ticke«less travel. 

(b) and (el. In Delhi Division 238804 
passengers were detected travelling 
without ticket~ during 1965 and a sum 
of Rs. 11 ,302 was re('()veTl'd ns fine. 

(d) Apart 'from normal ticket ('heck_ 
ing arrangements, apt'CiaJ steps taken 
to eradicate ticketles travel include 
intensive surprise and CTOS!I-country 
cbecks with the assistance of Flying 
Squads: posting of Travelling Ticket 
Examiners in plain clothes; checks 
with the help ot Cpecial Railway 
Magistrates and volunteer. of Social 
Service organisations; incognito cheeki 
by ol1\cers etc. 

Sale of Ollseene Literature at RaIl-
way Stations 

895. ShrI 1Ilma18blrb: 
Shrl Bam_ .... Tantla: 

Will the Minister of RaIl .. ,." be 
pleased to .tate: 

(8) whether it is ',); fact that ob ... 
seene literature and magazines are 
sold at Railway Stations; and 




